RAJYA SABHA [23 December, 2005)
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STATEMENTS BY MINISTERS

Status of implementation of recommendations contained in the Third, Fourth

and Sixth Reports of Parliamentary Standing Committee on Food,
Consumer Affairs and Public Distribution
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THE VICE-CHAIRMAN (SHRI DATTA MEGHE): Now, | adjourn the
House till 2.00 p.m.

The House then adjourned for lunch at fifty-three minutes past one of the
clock

The House reassembled at one minute past two of the clock,
MR. CHAIRMAN in the Chair.

MOTIONS REGARDING THE SEVENTH REPORT OF THE
COMMITTEE ON ETHICS

DR. KARAN SINGH (NCT of Delhi): Sir, | beg to move the
following motion:

"That the Seventh Report of the Committee on Ethics presented to
the Rajya Sabha on the 23° December, 2005 be taken into
consideration.



